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C.P.No. 37/ND/2016

Shri Ankush Tandon, for the petitioner. He informed that he 1s
in process of collecting details of company account from Mr.
Atul Nigam are to make enquiry from the Bank in respect of the
account maintained by Shri Sanjay Dayal.
The matter to be listed on 27" March, 2018.
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Date: 26/02/2018 H.P. Chaturvedi,
Member(Judicial)
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